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Industrial and Non-industrial Defenc* 
Employees

/ S h r i  A. K. G opalanf:
\ S h r i  S. M. Banerjee:

W ill the Minister o f D efence be 
pleased to state:

(a) whether it is a fact that G ov­
ernment are considering the question 
•f rem oval o f discrimination between 
the service conditions o f non-indus­
trial and industrial em ployees in the 
civilian defcnce services; and

<b) if 50, th*> nature o f decision 
taken thereon?

The Deputy Minister o f D efence 
(Shri Raghuram aiah): (a) No.

(b ) Does 110I arise.

Shri A . K. Gopalan: May 1 know  
•whether this question o f rem oving 
the discrimination between industrial 
and non-industrial w orkers has been 
there since 1949?

Shri Raghuramaiah: Differences
exist between these two categories o f 
employees. Broadly speaking, it is 
not the policy 1o rem ove these diffe­
rences entirely, because some o f them 
are dependent on the nature o f the 
w ork  that the employees do in each 
category. The question, of course, o f  
ameliorating certain service condi­
tions in regard to industrial em­
ployees is under the consideration o f 
Government.

Shri S. M. Banerjee: May I know  
w hether it is a fact that on 17th May,
1956, the D efence Ministry officials 
promised before the Prime Minister 
to settle the question within six 
months?

Shri Raghununaiah: I find there
h ave been discussions in respect o f 
som e o f  the items w ith the represen­
tatives o f the D efence Employees 
Federation, but I am  not aware o f  
any specific promise given. 1 shall 
look  into it.




